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CCN'rlUfTS.

lloNPw, 8TH FIlBRUARY, 1926-
Members Sworn ...
Bills passed by the Legislative Assembly-c-Laid on the Table

SSDAY, 9TH FEBRUARY, 1926-
Inauguration of the Second Council of State ...

WED)lESDAY, 10TH FEBRUARY, 1926-
Kember SWOl'n
Questions and .-~uswers
Welcome to Members by the Honourable the President ...

Messages from His Excellency the Governor General u-
(l) Panel of Chairmen
(2) Presentation and Discussion of the Railway Budget

Committee on Pet.itions
Appointment of the Honourable Mr. K. C. Roy to t~e Library

Committee.
-. Governor Geneml's Assent to Bills ...

Bills passed bv the Leg islat ive ;\ssemhly--T,"irl on the T'ahle
Elect.ion of a Pan ••] for the Standing Connniitee on Emigration
Resolution n Ratification of the Draft, Convention of the Interna-

tional Labour Conference concerning 'Vorkmen's Compensation for
Occupnt.ionul Disease~-.A dopted.

Resolution re Continuation of the Imposition of a Customs Duty on
Lac-s-Adopted.

Statement of Business ...

~O')/DAY' 15TH FEBRUARY, 192&-
. Members Sworn ... . ..I Questions and Answers

Rled·ion tn the panel of the Standing Committee on Emigration ...
llills ["Issei! j,~, ·the Legislative Assembly=-Laid on the Table
Resolution ,.. Lhe Royal Commiasion on Agriculture-Adopted
Resolution re Reductoiu of the travelling and daily allowances of

thp Members of the Council of State-Discussion postponed sine die.
Statement of Business

tUESDAY, 16TH FEIlRUATIY, 1926-
Member Sworn ...
Messages from His Excelleney the Governor General ..
Bill passed by the Legislative J\ssemuly-I,aid Oil the Table
Small Cause Courts (Attachment. of Immoveable Property) Bill-

Passed.
Code of Criminal Procedure (Amendment) Bill-s-Pusscd
Government Trading Taxation Bill-Passed
Guardians and Wards (•."mendment) Bill-s-Passed
Indian Lunacy (Amendment) Bill-Passed

t
iDNESDAY, 17TH FEBRUARY, 1926-

Qliestions and ADs,vers
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'Vt~D~ESDAY, 17TH FEBRUARY, 1926--contd.
Private X ot.ice Questions and Answers
Statement regarding Negotiations with the Union Government of

South Africa.
Resolution re Leader of the Indiaa Delegation to the League of

Nations-Adopted.
Resolution u Formation of a separate Kannada Province-Negatived

THllRSDAY, 18TH F'EGRU.IP.Y, 1926-
Member Sworn
Bills passed by t.he Legislative .s ssembly= La id 011 the Table
The Railway Budget For 1926-27
Elections to the Panel for t.he Standing Committees on Emigration
Resolution Te Appointment of a Royal Commission t{) inquire into

the working lit the Indian Constit.ution-Negatived.
Elect ion "I' Panels For Standing Committees

S.\TUHDAY. 20TH h:ar:lT.HlY, 1926--
Questions and Answers
Noruin.u ious to 1 be Panels for Standing Committees
Bills passell hy the Legislative Assembly-Laid on the Tahle
General discussion of the Railway Budget
St.at ement of Business

.:\fONDAY, 22>:11 1'i':B'''',\"y, ]926
Members Sworn ...
Statement laiil 011 the 'fable
Indian Medical Education Bill-Introduced
Election of " Panel for the Central Advisory Council for Railways

TrE!;DAY, 23RD FEBIWAIlY, 1926--
Quest ions and .\ nswers
Code of Civil Procedure (Ameudment] Bill-Passed
J nd inn Naturalization Bill-Passed
Sl.ecl Tndustry (Amendment) Bill-Passed
Insolvency (Amendment) Bill-Passed
Cod" of Criminal Procedure (Second Amendment) Bill-Passed
'Ind"as Civil Courts (Amendment) Bill-Passed as amended
Rosol ution re Grant of Supplementary Assistance to the Tin-plate

J ndust ry-c-Adopt.ed ,
Nominations 10 the Panel for the Cent ral .Advisorv Council 'or

Railways. -

THUUSDW. 25TH FEIJRUAIW, 1926--
Questions and A nswers
Legal Practitioners (Amendment) Bill-Passed as amended ...
Promissory Noles Stamp Bill-Passed
Tnrl ian TI"Hle T'n ions Bill-Passed as amended
Eledioll of a Pnncl for the Central Advisory Council for Railways
Xominations to the Panels for Standing Advisory Committees

Moxn-v, 1ST MARCH, 1926--
Ouest ions and Answers
HpS\J!t of t he j.:lection to I he "Central Arlvisory Council for Railways
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~df."lHY. 1ST ~IARCH, 1926-con.td.

Election to the Advisory Publicity Committee of Messrs. Rarnadas
Pantulu and Khaparde.

Elections to the Panels of Departmental Standing Committees
(~cneral Budget for 1926-27

Tn:sDAY, 2ND MARCH. 1926--
Result of the Elections for the Panels of the Standing Departmental

Committees.
Contempt of Conrts Bill-Passed
Indian Medical Education Tlil l- -\Iot ion

Phoroirraphic g'-Olll' of t he ~Iem"('l's "f

:;17

I
'W'EDNESDAY, 3nn ~L\Jlj'ff. 1926-

I l lr-solut ion I'C Import Duty on Art.ifici.t l Glint', -Wit hdruwn
Irid ian Regis(r:tLnn (_\Tllcllrlnwnt) Bill-s-Pnsscd

::;,Ul'lWAY, 6TH J1.IncH, 1926-
Questions aut! .-\lJs\\"el'S

General Disru-sion of t h« Budget (Part II)
Statement (If Businoss

to circulato=-Adopted
the Council of State

:\:10-:\11

:;11-- :a:\
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I_\IO~DAY' 8I1! JI.\I:'_H, 1926-
Qaesctons- and Answers

Resolution re G-n"r:lIJtp~ of _-\/,poinLments on Slate Railways to
I qualified suulent s "f Ii,e _\\;Idagan Engineering College, Lahore,

etc.-X~gali'-NL
Resolution re PI'i,-ilt-g-es and Status of Members of t he Council of

Stal-e-.-\dopt.--d,

1~:)-1~1

t~'I-,I:\S

WEDNESDW, 10TH ~L\Ht 'If, 1926-
~uestiolJS and _\llS\',"l~l'S I J:;_-!:>ll

Resolution r,' IJun Ii fieRi ions of Assistunt Commissioners of Income- I;, l I--.S
tax-Withdrahn i>,- leave of the Council.

Resolution 1'1 Baukillg Lpg-isla; l(Hl~ Discussion adjourned .. 1:,~-ltil~

I
"'IONDAY, 15TH ~r.~nc-H, HJ26-

Questions and ,\II'>"''';-S -I"ii _,I i I

Resolution {.' "alai-it's of the two Members of (he .Iudicial Com- I;!- I""
mittee of IiII) Pii vv Council wit.h J nd ian Ex pCl'ience---Adopted as
amended. '

Resolution 1'< l"'eati"n of a self-gov('l'Iling Tamil-speaking Province-- 1'i!I-:,\,:.
Discussion adj curnod.

TUESDAY, 16TH ~IARcH. 1926-

I Statement laid on t he Table :,\:i-:,I,:;

Bills passed by the Lcgislalive ;\sscml>ly-Laid on the Table :, It
Resolution re TIecludinn of the Exports of Opium-Adopted :.1,1--0 I i
Resolution re Creation of :to scV-goycl'lling Tamil-spea.king· Province- :, I'" __:,1;::

Negatived.
Statement of Business :.,;~

WEDNESDAY,17TH :'IIARCH, 1926-

Questions and Answers :,1;:;

Bill passed by the Legisl"li,-e .,\sseml.ly-Laid on the table :"jl

Indian Succession (_\mendment) Bill-Introduced ~ :,,;_1 -:>li:,
Message of Gratiturle from tile Council of State to Their Excellencies

the Earl and Coun tr-ss «f H,carling-l\fotion adopted _;1,:, -:.i!1

r
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613-6H
614-630
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FRIDAY, 19TH :MARCH, 1926:-
Member, Sworn '" ••• •.•• •.•.•
Message from His Excellency the Governor General
Bills passed: by the Legislative Assembly-Laid on the Table
Message from the Legislative Assembly

- Indian Tarifi (Amendment) Bill-Passed
Madras Civil Courts (Second Amendment) -Bill-c-Passed

MONDAY, 22ND MARCH, 1926--
Members Sworn
Question and Answer
Message from H. E. the Governor General
Indian Finance Bill-e-Passed
Cotton Industry (Statistics) Bill-Passed
Legal Practitioners (Fees) Bill-Passed
Code of Civil Procedure (Second Amendment) Bill-Passed
Delhi Joint Water Board Bill-Passed
Indian Income-tax (Amendment) Bill-Passed ..,
Indian Divorce (Amendment) Bill-Passed V ..
Indian Factories (Amendment) Bill-Passed
Transfer of 'Property (Amendment) Bill-Passed

TUESDAY, 23RD MARCH, 1926-
Questions and Answers
Resolution re Emigration of Indian Unskilled Labourers to

Guiana-Adopted.
Indian Succession (Amendment) Bill-Passed as amendeV""

THURSDAY, 25TH MARCH, 1926-
Farewell speech delivered to the Council of State and the Legislative

Assembly by His Excellency the Viceroy.
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THE

COUNCIL OF STATE DEBATES
(OHIOIAL REPORT 07 THE FIRST SESSION OF THE SECOND

OOUVOIL OF STATE)

VOLUME VII *
FIEST VOLUME OF SESSION 1926.

COUNCIL OF STATE.
Monday, 8th February, 1926.

The Council met in the Council Chamber at Metcalf House, at Eleven 
6f the Clock, being the first day of the First Session of the Second Council 
pursuant to Section 63D(2) of the Government of India Act, and the Hon­
ourable the President (Sir Henry Moncrieff Smith, Kt., C,I.E. ) took the 
Chair. *

The Honourable the President, then standing, subscribed the Oath and 
signed the Roll. .

MEMBERS SWORN:
Sis Excellency Field Marshal Sir William Ridddl Birdwood, Bart., 

G.C.B., G.C.M.G., K.C.S.I., C.I.E., D.S.O. (Commander-in-Chief); the 
Honourable Khan Bahadur Sir Muhammad Habibullah, Sahib Bahadur, 
K.C.I.E., Kt. (Member for Education, Health and Lands); the Honour­
able Mr. Satish Ranjan Das, (Law Member); the Honourable Mr. Evelyn 
Robins Abbott, C.I.E. (Delhi: Nominated Offioial); the Honourable Major 
General Sir Robert Charles MacWatt, Kt., C.I.E., M.B., F.R.C.S., K.H.S.,
I.M.S., (Director General, Indian Medical Service); the Honourable Raja 
Sir Harnam Singh, K.C.I.E. (Punjab: .Nominated Non-Official); the 
Honourable Mr. John William Anderson Bell (Bengal Chamber of Com­
merce); the honourable Sir Arthur Froom, Kt. (Bombay Chamber of 
Commerce); the Honourable Sir Dinshaw Edulji Wacha, Kt. (Bombay; 
Nominated Non-Official); the Honourable Sir Charles Georg'e Todhunter, 
K.C.S.I. (Madras: Nominated Official); the Honourable Mr. David Thomas 
Chadwick, C.S.I., C.I.E. (Commerce Secretary); the Honourable Mr. 
Arthur- Cecil McWatters, C.I.E. (Finance Secretary); the Honourable Mr. 
Jaoies Crerar, C.S.L, C.I.E. (Home Secretary); the Honourable Mr. 
Arthur Herbert Ley, C.S.I., C.I.E., C.B.E. (Secretary for Industries and 
Labour); the Honourable Mr. John Perronet Thompson, C.S.I. (Political 
Secretary); the Honourable Mr. James Alexander Richey, C.I.E. (Edu­
cational Commissioner with the Government of India); the Honourable Mr.

( 1  ) A



Ganesh Srikrishna Khaparde (Berar: Nominated Non-Official); the Honour­
able Sardar Charanjit Singh (Punjab : Nominated Non-Official); the Honour­
able Nawab Sahibzada Sayad Mohammad Mehr Shah (East and West 
Punjab: Muhammadan); the Honourable Mr. Keshav Chandra Roy, C.I.E. 
(Bengal: Nominated Non-Official); the Honourable Maulvi Abdul Karim 
(East Bengal: Muhammadan); the Honourable Mr. Thomas Emerson, 
C.SX, C.I.E. (Bengal: Nominated Official); the Honourable Saiyed 
Mohamed Padshah Sahib Bahadur (Madras: Muhammadan); the Honour­
able Mr. Pundi Chetlur Desika Chari (Burma: General); the Honourable 
Maulvi Golam Mostafa Chaudhury (Assam: Muhammadan); the Honour­
able Seth Govind Das (Central Provinces: General); the Honourable Mr. 
John Austen Hubback * (Bihar and Orissa: Nominated Official); the
Honourable Mr. Shah Muhammad Zubair (Bihar and Orissa: Muhammad­
an); the Honourable Mr. Anugraha Narayan Sinha (Bihar and Orissa: 
Non-Muhammadan); the Honourable Mr. Mahendra Prasad (Bih^r and 
Orissa: Non-Muhammadan); the Honourable Diwan Tek Chand, O.B.E. 
(Punjab: Nominated Official); the Honourable Colonel Nawab Sir Umar 
Hayat Khan, K.C.I.E., C.B.E., M.V.O. (Punjab: Nominated Non-Official); 
the Honourable Raja Nawab Ali Khan (United Provinces: Nominated Non­
Official); the Honourable Pandit Shyam Bihari Misra (United Provinces: 
Nominated Official); the Honourable Saiyid Alay Nabi (United Provinces 
West: Muhammadan); the Honourable Rai Bahadur Nalininath Sett
(West Bengal: Non-Muhammadan); the Honourable Mr. Mahmood
Suhrawardv (West Bengal: Muhammadan); the Honourable Sriju/fc Loke- 
n$th Mukherjee (West Bengal: Non-Muhammadan); the Honourable
Mian Ali Baksh Muhammad Hussain (Sind: Muhammadan); the Honour­
able Mr. Ebrahim Haroon Jafter (Bombay Presidency: Muhammadan); 
the Honourable Mr. John Ernest Buttery Hotson (Bombay,: Nominated 
Official); the Honourable Rao Sahib Dr. U. Rama Rao (Madras: Non- 
Muhammadan) ; and the Honourable Mr. V. Ramadas* Pantulu (Madras: 
Non-Muhammadan).

2 council of state. [6  th Fbb . 1926.

BILLS PASSED BY THE LEGISLATIVE ASSEMBLY LAID ON THE
TABLE.

T h e  SECRETARY op th e  COUNCIL: Sir, in accordance with Rule 
25 of the Indian Legislative Rules, I lay on the table copies of a Bill fur­
ther to amend the Code of Criminal Procedure, 1098; a Bill further to amend 
the Indian Lunacy Act, 1912, a Bill to resolve oertain doubts as to the 
powers, in regard to the attachment of immoveable property, of Provin­
cial Small Cause Courts; a Bill further to amend the Madras Civil Courts 
Act, 1878; a Bill further to amend the Guardians and Wards Act,. 1890; 
and a Bill to determine the liability of certain Governments to taxation 
In British India in respect of trading operations, which Bills were passed 
by the Legislative Assembly at its meetings held on the 21st January, 1926, 
and 1st and 8rd February, 1920.

T he H on o u rable  th e  PRESIDENT: Before adjourning the Council, I 
would remind Honourable Members that there is a meeting at 12 5n this 
Chamber to-day at which Sir Howard D ’EgvilJe will address ub on the 
subject of the formation of a branch in the Indian Legislature of the 
Empire Parliamentary Association.

The Council then adjourned till Eleven of tfc'e Clock on Tue*da<y, the 
Oth February, 1926.




